“759. Sh. Bishan Lal Saini, M.L.A:-

(a) whether it is a fact that the allottees of residential and
commercial plots in HSVP Panchkula who have defaulted
instalments during first wave of Covid-19 Pandemic have given
opportunity to pay their instalments; and

(b) if so, whether there is any proposal under consideration of the
Government to give opportunity to the allottee who have
defaulted instalments during second wave of Covid-19 pandemic
to pay their instalments ?

REPLY

MANOHAR LAL, CHIEF MINISTER, HARYANA

a) Yes, Sir.
This opportunity was provided in first wave of Covid-19
pandemic in 2020 vide instructions dated 09.07.2020
(Annexure-A).

b) No, Sir.

There is no such proposal under consideration of the
Government. There was no complete lock down during 2" wave,
which was there in the case of 1t wave in 2020, and banks and
financial institutions were open during this period.
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